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(e) the steps taken in the matter? 

The Minister of Petroleum aud 
(lhemlcals (Shri Dumayan Kablr): 
(a) No, Sir. The Agreement for the 
reftnery was signed on the 18th 
November 1965 and the other agree-
ment. are expected to be signed 
within two to three months. 

(b) and (c). Do not arise. 

Kerala Olllcial Laaraap 

WI. 8br1 VasadeV&Il Nair: 
Bhri Warlor: 

Will the Minister of Dome Main 
be pleased to atate: 

(a) whether the Kerala Govern-
ment have decided to use Malayalam 
.. the official language of the State 
from lst November, 1965; and 

(b) if so, the details of the scheme 
to implement this dc",ision? 

The Deputy Mlnl.ter in the MlDis-
.., of Dome MaIrs (Sbri L. N. 
IIIshra): (a) and (b). The State Gov-
ernment have issued orders providing 
tor thc use of Malayalam for certain 
State official purposes with effect 
tram lst November, 1965. A state-
ment showing the offices where the 
_ of Malayalam haa beea permit-
.ted u laid on the Table of the 
Bouse. [Pl4ced in UIw4",. See No. 
LT -11328/86.] 

U!I. Sbri P. C. Bo.-h: Will the 
MlnlBter of U-.&Ioa be pleased to 
reter to the repl,. given to Unstarred 
question No. 201 on the 18th Aupat, 
1885 and state: 

(a) the decision taken by Gcmml-
_t on the recommendation of the 
I1\otlonal Counen of Educational Jte.. 
.arch and Training for startIna a 
__ one-year teaching eoune; and 

(b) the action taken In p~ 
aereon 

'rile MIDIIter 01 B4acatIGD (SIIrI 
'111. C. Cllagla): (a) IIld (b). In COD-

sultatio,.,lth the University Granta 
Commis&n, an Expert Committee haa 
been set up to prepare a detailed 
scheme, and it is proposed to imple-
ment the scheme during the Fourtla 
Plan period. Mcanwhile, it has beeu 
decided to expand the four Regional 
Colleges of Education to train larger 
numbers of science teachers. 

Natloul BeIIRer of IDdIaa a ... 
UZI. Shri P. C. Borooab: Will the 

MInilIter of Dome M..... be pi ..... 
to state: 

(a) whether Government have dir-
ected the Assam Government to e,,-
pedlte the completion ot the National 
Register of Indian Citizens In tile 
State with a view to checking Pakl ... · 
tanl infiltration in Assam effectivel,.: 

(b) if so. the progress .made so far 
in its complction ond wh"" it Is ""-
peeled to be ,..,."dy; and 

(e) the reasons a.,igned by Ike 
State Government tor the delay Ia 
this matler! 

The MinIster of State In the 10111118-
t..,. of Dome Mal... and Minister of 
Defence Supplies In the Mlnlst..,. of 
Defence (Sbn Dalhl): (a) to 
(e). The Government of ","sam were 
only requested to copy out from the 
National Reglsl.t>r at Citizerl8, 1951, 
names and other details by each dlI-
trlet, lub-divislon, thana, vlllale aIlI1 
house number aa they obtained fa 
1951 to verify whether a perlOn III ... 
peeted to be a Paklltanl Intlltrant 
was In faet a relldent of India at the 
tim" of 19111 cenlUS. This hal beea 
done except In respect of eertala 
areBl of whIch the relevant reglsterw 
are now being made &vallable to the 
State Government. 

Naptba for FertUber P1aa&, IItota 
lftZ. SMt Inder J. Malbotra: Will 

the Minister of pet""'eam ... 
Cbelllleala be plealed to state the ..... 
rangement In'IIde for the IIIPPly f!IIl 
naptha for the RClOnd lertlUz. ,-t 
aanetloned at Kota' 




